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Forthcoming Free Trade Agreement with ASEAN Countries

SHRIMATI BRINDA KARAT (West Bengal): Sir, | want to draw the attention of the House to
a very serious development which is going to affect the livelihood of lakhs of our farmers and our
fishermen.

There are reports in the paper today that the Cabinet is slated to discuss and to approve of
a Free Trade Agreement with ASEAN countries. This will mean that approximately 4000 goods,
including palm oil, pepper, tea, coffee, rubber, cashew and marine products, will see the
elimination of all customs tariffs.

Sir, with the experience of the conditions we accepted when we joined the WTO of removal
of quantitative restrictions, we have seen its impact on our own agriculture once we accepted all
those conditions.

Today, in the State of Kerala where we are already seeing a huge crisis for many of the
producers of these products, and in other parts of the country also, signing of this agreement
with ASEAN countries is going to be devastating for lakhs of our farmers who are already facing
acute distress because of the agrarian crisis in this country.

In this House, we had the occasion to discuss what was reported as ‘a surrender’ to those
countries which have been insisting on the conditions to start the Doha round of negotiations in
the WTO. We had occasions in this House also to protest against it and to ask the Government
to come clean on it.

Sir, we have drought in this country and, in some areas, there are floods. We are already
deeply concerned about the state of the entire farming community. In such a situation, if the
Government goes ahead and signs this agreement and imposes these conditions on our
country, it is going to be disastrous.
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Secondly, Sir, at a time of global recession, our friends, the UPA Mark-Il, who are ruling
this country today, find inspiration from one country. Their President himself is talking about
Buffalo and Bangalore. ...(Interruptions)... That is outsourcing. They are already talking
about that. They themselves are looking at ways, and every country in the world is looking at
ways, to protect the livelihood of their own people. (Time-bell rings) That is what | said,
including America. And in such a situation for us to go ahead, it is going to be disastrous.
..(Interruptions )..

| demand from the Government that please come to the House, discuss this agreement that
you want to reach in the House and let Parliament be taken into confidence. Only then, a final
decision be taken. Thank you, Sir.

SHRI RAVI SHANKAR PRASAD (Bihar): Sir, | associate myself with what the hon. Member
has said.

SHRI' S.S. AHLUWALIA (Jharkhand): Sir, | also associate myself with what the hon.
Member has said.

7 TR STASHR (AERTE): R, § 59 fI9 I 3797 3119 1 TAIRIUE AT gl
it R foart (FER): 7'y, # ¥ w3 &1 39 9wy 9 9w g FRa1 ¢l

DR. (SHRIMATI) NAUJMA A. HEPTULLA (Rajasthan): Sir, | also associate myself with what
the hon. Member has said.

MR. DEPUTY CHAIRMAN: We all associate ourselves.

DISCUSSION ON THE WORKING OF MINISTRY OF
SOCIAL JUSTICE AND EMPOWERMENT

MR. DEPUTY CHAIRMAN: Now, the discussion on the working of the Ministry of Social
Justice and Empowerment has concluded and the hon. Minister for Social Justice and
Empowerment to reply.

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI MUKUL WASNIK): Sir,
| am extremely happy that the House yesterday could find time to discuss the working of the
Ministry of Social Justice and Empowerment. Yesterday, for more than four hours, there were
deliberations and 24 hon. Members could participate in this discussion. | can say at this point of
time that the discussion was very informative, it went into different aspects concerning the
Ministry and, | think, that in the days to come, the suggestions, the various points which were
raised during the discussion shall guide me in improving further the functioning of the Ministry
which, | believe, is entrusted with the task of working for the cause of those sections of the
society which are deprived, disadvantaged and vulnerable. The mandate of this Ministry is the
educational, economic and social empowerment of the Scheduled Castes and Other Backward
Classes. This Ministry also has the mandate to deal with issues concerning persons with
disabilities, the senior citizens as well as to deal with concerns arising out of drug abuse.
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